. , o0t
+ e e e bty 23 e, 2B s

RS 2SI aaates

S Fentral Administrative Tribunal, Principel Bench
NA-T756 /0 Ma-731/99, wilh QA QOR/9Q, NA--779/99 MA-7644/99,
NA.780/QQ MA-747/Qa. NA-787/99, 0OA-801/99, 0A-811/93 Me-778/99
AA-S7N7QQ  MA. 700/QG, OA-8/Z/QQ MA-R15/09, 0A-B77799 Ma-837/99,
na-s&470a  MA.RSO/0Q DA 838799 P 274/99 MA-851/99, 0A-908/99
MA-860/QQ, A 9%3/20 MA-293/39, NA-Q55/99, QA-GQB/99 MA-007/99,
0A-1017/39, NA- 1020 /00 MA - QIG/qq 0A-1031/99, NA-1033/99
MA.-Q75/99 NA-1265/90 . MA-1101/99, NA-1316/99 MA-1170/99,
OA-1318/99. NA- 14157909,
plew Delhil this the fsr'day of Sentember, jaQQ Es
Hon hle Shii S.R. Adige, Vice Chalrman (A) \ '
Hean hle Sl i Kuldip Singh, Member (J)
NA 7%54/9Q
et A e e
[ amt, Yijay Kumari w/o Sh., M.K., Sharma, B
L0 WZ-13726, Hangal Raya, Near Janakpuri,
M Plock. New Delhil.
? M-, Malit Mupial s/o Sh.S.P.Munial,
P 27144 Geeta Colony
Nelhi . )
3. M. Apil Kumar s/o Ram Pal Singh,
. r /oo W-6, Radhevpuri, Krishne Nager,
Bt Delh)
4, Mz tlzha d/o lzte Shri M.L.Mangai,
~ /o 1168, Gulabil Ragh,Delhi,
s, M: Seonia Dawar d/o Sh. V.K, Dawar,
r/o No. 6. Malka Ganl,
Nelhi
6. M< Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.
7. Mz Neeraj Malik w/o Shri R.P. Malik,
r/o W72 659, Sadh Nagar,
Palam Colony, NewDelhi,
7. Ms Mamta Vashishat d/o Shri T.R. Vashishat,
. r/o 24-A, lLaxmi Garden,
Nazafgarh, New Delhi.
. §
+ l . . . . \
4 o, chri Raij Singh s/o Shri Gian Chand, )
r/o 45, Chiraqg Delhi,
New Delhi - 17.
mn, Shri Rakesh Sharma s/o Shri J.bL.Sharma,
r/o 644 Chirag Delhi,
NMow Delhi - 17,
11. M= Mukesh Dahva w/o Sh. Lokender Singh,
r/o D=5, Satvawatl Nagear,
Delhi, ... Applicants
Versus
Govt, of N.C.T. of Delhi through
- The Nirertor nf Education,Delhi,

Nldgq Secretariat,

Nl hi,

Nelhi.

... Responden

k3

~
2



1 Ms  Neetu Chaudhary d/o Sh. Dharamvir Singh,
L .. R/o 4/2724, St. No.S, Bihari Colony,
Ed b Shahdara, Delhi-32. o ‘
fonase SRR Sl i ceae R e e s
ZAart aini.w/0-Sh,«0inesh Saini, .
OFAZ39 /% Kabul’ Linds,..
. J)elhi%Cantt, o -

. j,g;:EgRajesh Kumar Sharma s]o'Sh. R.K. Sharma, \
L SR /0 A1 /2274 Keshavpuram, '
Aserntyssis. g

3

'Qshabip’ul-Hassan s/o Mr. M.S.Hassan,
R/o Ghafoor Nagar, -
#adaniasNagar, Delhi-257

o

e

R/0 .D~148. Abul Fazal Enclave, '
tJamia:Nager, Delhi-25, -

Mohd.#Atriq Khan s/o MF, Akbar Ali Khan, R

-~ Ms, Yandana Gupta w/o Sh. Dinesh Kumar,
<~ R/6 A/56B Phase-II Ashok Vihar,

- Pelhi-527. S

e wmMSE Mridula Gupta d/o Shri D.V.Gupta,
.33 ==R/0-14-D/E Chajjupur Colony,

;= -iboetBaburpur - Shahdara,
—x -+ Delhizsz,

AiMs.- AR3u Bajaj d/o Shri C.B. Bajas,
+- R/o D=II A/15A Janak Puri,
*ua.Fﬂgw Dlehi-58. .

. Sahjay" Kumar s/o Gajra3j Singh,
= .R/o0 255 Pitampura Village,

L Ms. ‘Sunita Sharma d/o Shri B.K,Sharma,
o R/0'161/2 Thomson Road Railway Colony,

; New Delhi.

w20 Ms, Qggpa Aggarwal w/o Sh, Rajesh Aggarwél.
g R/o 1076, Maruti Vihar,
v Chakarpur! Gur gaon.

. - Ms, Mémta‘Saroha w/0 Sh. Rajiv Kumar,
-2 ~-Rfo B=7 Krishi Vihar,

ENE SN Ms.'Sétya Sharma w/o Shri Deepak Sharma,
- R/o F-16, Ward-1I, Mehrauli,
i New Delhi-30,

....Applicants

Versus

2Government: of. NCT .of Delhi
_n;ougng$hegpgrector of Education, Delhi
Qld Seoretariat, ...

.. .Respondents
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s, Ms. Sudesh w/o Sh. C.M.Arya, .

10, Ms, Dlnesh Kumari w/o

o R/o Village & P.O. Ma3F8 &

0A 1017/29

Mr=. Meena Arora w/o Shri Ved Parkash,
R/co 1952 nutram Lines, _ 2
Kingsway Camp, Delhi. ... .Applicant

I Versus--

1. Government of NCT Delhi =
through its Chief Secretary,.
5, Sham Nath Marg,
Delhi.

2. Director of Education,
Govt., of NCT Delhi,
S, Sham Nath Marq,
Delhi-54,

1. Ms. Shallu Gupta w/o B. 3 TEVal.x
R/o 460/B Azadpur. Delhl 33.

2. Ms. Munni Gupta w/o Sh. Rewati Raman
R/c J-80/6 Pandav Nagar, N
Opp. Mother Diary,
Delhi-%2. - T

3, Anil Kumar.s/o Shri Munshi+
R/o 882-A,_ Lampur Road ’
Banker. Delhi.

4, Ms. Seema Garg d/o Shri V P.-Garg,o
 R/o D-32Z, R.P. Road,
Adarsh Nagar, Extension,
Delhi-33.

R/o G-21/86-8B7 Sector VII,
Rohini, Delhi-85,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave, o o
Pitampura, Delhi. -

1. Ms. Gurvinder Jeet Kaur

R/o 67-B, New Town<hip Badarpur‘
New Delhi-4¢4,

8. : Ms. Neeta Paht w/o Sh. Anil Pant:
R/o BG-SA/14D, Paschim Vihar,
New Delhi. ;‘ -

9. Mahendra Nath Jha s/o Shri B D, Jha.
R/o B-478 Timarpur Delhi Admh Flats,
Delhi-5¢4, g

R/o D-101- Yadanagar.
Delhi-42,

“

11, Ms. Lathesh w/o sh. Sa”’”'“’

Delhi-B1 NS S ”"‘
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Yunus Khan s/c Sh. Nanney Khan, -
R/o K-64 Abul Fazal Enclave
New Delhi- 25,

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-1/294 Sector-16,
Rohini. Delhl -85,

L ._“ J" <n

R/o C-450 Saraswatl Vihé
Delhi-34,

surender Kumar s/o Sh. Raghuhath, =~
R/o 555 Gulabi Begh, . :
Delhi-7. W

Ms. Monika Mukhya d/o Sh.:
R/o 1216-A Rani Bagh.<
Delhi- 34.

Ms. Suman Nagpal d/o
R/o 24-110 West Pate
New Delhi-8.

i‘J

Ms. Vidisha Sharma w/O’SH
R/c A-107 Shankar GArdei

Ms. Gltika d/o Shri Prita ,D
R/o 113-A, B.C. Block, s
Shalimar -Bagh,
New DPlhi;

Ms. Saron Bhatia s/o Sh.
R/c 114+E, St, No.7
East Moti Bagh,
Sarai Rohilla,

New Delhi-7.

Ms. Meenakshi w/o Shri ManOJ wadhwa.
R/O 203/1, Pkt. A.3, Sect r?7, RO rﬁi;
Delhi. WAt

Ms. Rashm1 w/o Shri A K,
R/o 591/3 Mehrauli ..i.:
New Delhi-30. i

Ms. Vimlesh w/o Sh. B. C.Sﬁarma,
R/o 86/3, Sector-I, Pushﬁ vihar.
New Delhi

'5:4
.

Ms. Sushma Chaushah . d/o Shri Lalia Prasfa
R/o 97-D,.Sector-1V;. B.KLSL’MarQ;,t
New Delhi-1. M ‘

sh. Vihod Bharti s/o.Sh. Devi Dass;
R/o C-408/A St.No.17;}Bhajanpura,
Delhi-53: s R

RajesﬁQVashishth s/u
R/o 14‘ Bhai Parmahé

Ms, Madu Bala w/o Sh;'
R/o Village & P.0. ALlmi
Delhi-36. 2



/(f,

{

'~ Ms. Bhawna Munijal

-*-~kh”*’ ; ,i: VGrSUS;.

Versus .

Government of NCT of Delhi
Through: The Director of Education,
gld Secretariat, Delhi.

Mrs. Adarsh Sharma w/c Sh¥i.B.L. Sharmay

R/o E-151-E Ashok Vihar, Phase-1I
Delhi-52,

Delhii

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi.

) )

K-231-32 Jahangir Puri,
New Delhi.é&

Versus

.

1. Government of NCT of Delhi 4 2
The Principal Secretary (Educé%ion).
0ld Secretariat, ‘ )
Delhi, -

2. Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi, s .
Dld Secretariat, : . o
Delhi. : : o

3. Oy. Director of Education,
District North West,
Hakikat Nagar,
-New Delhi.

DA _1415/99

Mrs. Dimple Anand d/o Sh. Shyam lLal
School G.G.S.C., S.U. Block,
Pitampdra, Delhi.

g

Versus

Government of NCT Delhi through .
The Director of Education,. Directorate of Education;
0ld Secretariat,

Delhi-54, .+ .Respondents,

0A 1318/99 :
Ms. Meenakshi d/o Shri Om Prakash.
‘R/o WE-626 Nangal Raya, .- iy .
- New Delhi. 3

-~



T T TR e e

1. Govt. of NCT of Delhi through

pirector Education

T . (01d Secretariate),
- Delhi. -

T e Deputy Directé? of Educétio‘
District South, befence :€old
New Delhi. =™ =~ A

QA 1031 of 129328

smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.é

1 Versus
1. Government of NCT of Delhi- th
its Chief Secretary, i
5, Shamnath Marg Delhi.
i T2 Director of Education, - 2
§g¥~ ) Directorate of Education, .. ' - -
RE R 01d Sectt., Delhi. Te L
R RS2 B - ‘: -
5l 3. Deputy Director of Education ® - -~ i
(North West District) . RN < T
- : Hakikat Nagar, Delhi. S
0 ) 4, Principal, ~.f
.. . Sarvodaya Kanya Vidayalava,
H ' Bakhtawarpur, Dellhi,
i
%3 .+« Respondents...
% DA 787/99
5
b , Miss Mamta Ahuja
' Ex. TGT Delhi Admn.
o R/o J-11/71A, Rajouri Garden, : ) ‘ <
New Delhi. . L V_...Applican£$
Versus ‘ . - |
j : ) " ) '
oo *  Govt, of NCT of Delhi, o ‘
- : , through its Chief Secretary, -- S
L S, Shamnath Marg,- Delhi.ax' SR n%fiﬁ“
: 2. Director of Eduﬁation, - N
: 0ld Sectt.,-Govt. of Nct of’ ﬂélhi;«f” A
: Alipur Road, Delhi. -f';..kesbondents
QA _928/99
\ 1, - Rajesh Khaneja s/o A.C. Khaneja. s
< y r/o 50, Ravi Appts., hLE o o
] ' Vikaspuri, Delhi -l
.2, Bimla d/o Karan, Singh
. g - r/fo F-108/1; Sadh Nagar- II, 3y
» New Delhi. . SR
Lb-/ L e
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Frapes,
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oo,

i e d Y

ROhihi. ;‘Delhil ..... T

7 LT

Shashi Gangwar d/o R.S. Gangwar,
r/o 85, Sehyog Apot..MaYur Vihar,
Delhi. .

Ruchi Jain d/o K.S. Jaln,.
r/o A-4-53%, Sector 16.2f<

1,‘,_

s iﬁ&
Monikea d/o Kuldeep Raj¢ 5
r/oM-14B Meterological Compl
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lal; . .,
r/c K-386, Mangolpuri, o
Delhi. “‘»g

r/o A-55, °)
Uttam Nagar, New Delhi{f
Mamta Saini d/o S..C?-‘ \ib§
r/o A-229, New Ranjeet’Nagar“
Near Satyam Cinema, New Dé1hi
Vandana Garg w/0 Diwakam 8ty
r/fo 1/225/9, Chiranji’lal Eif
Sadar Bazar, Delhi Cantt
New Delhi.

Kukhtar. Al1 s/o Faujdar Alt“‘” ' L
r/o E-52, Jamia Nagar, New Deihz. =

Khuwaid-ur-Rehman Khan - ST e
s/o Mufeez-ur-Rehman, .- ". - - =T 00
r/o 2C Gafoor Nagar, Jamia Nagar, B
New Delhi.

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi. S S,

sonika Dudani d/o Ramesh.budani, .
r/o 128B, Sunlight ColohV, o
Ashram, DDA Flats,_New belhi. S

,e
‘.-{‘

Dinesh Kumar s/o Vijendef kumar;
r/ol 7/17, Yudhishter Gali; I
Vishwas Nagar, Shahdaré, Delhia Jooe

Samina Begum d/o Syed HUssalh. ' '
r/o 192/2A Zakir Nagar, - New Delhi;)»nApbii

Versis

Govt. of NCT of belhi,
through Directot of EdUOat



DA _1246/93

P I

10.

12,

]qb

15.

1 oo

Miss Shalu Sharmad/o B.D.Sharma,
rio 1/772, Rishi Nagar,

Shokur Pur, Delhi,

Miss Geeta Bhardwaj ‘d/o Chatrﬁﬁi
r/o A-56, New Friends Colonv.
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaild ‘
r/o 21/65, 0ld Rajinder Nagar, S S e TTREY
New Delhi. ; SR R

Mrs. Man3ju Ranl Sharma w/o Ram Dhan-Sharma, =
r/o 10196/3, Jhandewaca Mandir, ‘
Paharganj, New Delhi. ;j‘

Miss Asha Kukari d/o Harish Chander.
r/o J-19/A, Ramesh Nagar, U
New Delhi. SRR

Mrs. Usha Kumari w/o Harish Chander;
r/o J-19/A, Ramesh Nagar, .
New Delhi.

Mrs. Shakila w/o Naveen Kuﬁﬁhg;
r/ol B-78, Sharda Puri, 45
New Delhi, '

Mrs, Savita Dua wW/o Mr. Sanjeevfbda.
r/o 28A, Kalkaji, New Delhi. T? B

r/o A-2/32, Rajouri Garden,
New Delhi. o

Reena Malawliya w/o H.L.MalwliVa,
r/o 98, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,

s/o Man Singh Rawat,

r/o B.No. 7, Q.No. 4, _
Type-II11, CRPF Jharoda Kalan, T
New Delhi, , ' o

Anupam d/o Joginder Kumar o
r/o N-556, Sector 9, ' i
R.K.Puram, New. Delhi. SR

Pratibha Chahard/o Sher Singh Ghahar, % - %~
r/o Type III/40, North West, - A
Moti Bagh, New Delhi. )

Jay Krishna Jha s/o S.Mahanth Jha, ... . . _.
r/oShri Lal Bahadur S.S.Vi., * - AT
Dyapitha, Katwaria Saria, .. ._ ! ~

H.S.R. No. 33. New Delhi.hff

Raj Rani Dua d/o Ishwar Dutt Dua.
r/o 49/3B, Sector - II, .
DIZ, Area, New Delhi. m



19.

20.

~N
~N

2
A ¥1316790
1.
H
!
2.
3.
4.
S

Ruchira Joshi dfo D.C.Joshi,

/o 649/3R, Sector -I11,

D.1.72.Area, New Delhi.

Marniu. Sharma w/o Ashok Klmar Mudgel,

r/o 57, Vvishal Ceclony,

Nai Bastil, Nangloi,New Delhi. o -

, M. Chowdhary,

Indu Chowdhary C
ccs, W Block,

TCT (HindlD, G,
Mzamgolopur i,

Veena Rani r/o Vasant Kuni, New Delhi.
Daruhshan Khan s/0 Mr. Salamat Khan,
asstt. Teacher, RVS, R.,K. Puram,
Sector 11, New Delhi,

Miss Meenu BRhagat d/o C.L. Bhagat,

Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Jha,

r/o Sanskrit Vidvapeeth,

Yog Naravyan
New Delhi.

Raini d/o Milkhi Ram,
r/o H.No, 30, Sawan Park,
Ashok Vihar-III, Delhi.

PR A B I Y

.. Responde

Mz. Mukesh Kumari d/o0 Shri
r/o V-185/75, Arwvird Naga:,
Ghonda, Delhi.

J.N.Sharma,

Ms  Raju Malhotra d/o D.L.Malhotra,
r/o C3A/101C, Janakpuri,
New Delhi.

Ms Monida Wadhwan d/o R.K. Wadhawan,

r/o 190, Rameshwaz- Nagar,St.No. &,
Ayadpur, Delhi.

Ms Hemanti w/d Pradeep Kumar,

r/o B-7, Ayur Vigvan Nagar,

Delhi.

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Bleck, Pitampura,
Pelhi.

b g

nts



ek ey

Singh,

i
197, . 3,
8, ‘Rohini, Delhi.

KIumar Chaubey 70
Jahangirnuri,

9, Dinesh Kumar Jha <s/coH.B. Jha,
r/o 1936 Sector v,
Pushp Vihar, New Delhi.
10. Ms Sumal Lata d/o K.S,.
.....T/o village Mubaralpur Dabas,
P.0. Ramikheda, Delhi.

versus
of NCT of

Gowvt. Delhi through

!, e e The

- 01d

QA 1020799
! L

Director of Education,
Sectt, Delhi.

B

K-I1,

Jte

Mangol Pur

3

? ] Smt. Savita Dabas
TGT(N.Science); SKV, Mundka,
Delhi,

[BN)

Smt. Sunita Tyagi,
TGT (Hindi), SKV, mMundka,
Delhi.

4, Miss Anju Arvya,
1 TGT (Maths),; SKV,
Tughlakabad, Delhi
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2 e —Nanuty Director,

e Directorate of Education, "
o Bovt. of NCT_of Delhi, |
“ - 5, Shamnath Marg, Delhi.

ko |

.fﬁiéhaub

ei’: e

Rhardwaj,

.« ADpplicants

.. . +Respondents

Rzilway Colony,

. T Respondents......
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DA 9537949

! Ms Veenz Kumari w,o Sukhbir Singh Dagar,
R/0 A-1B/25A, Paschinm Vihar,
New Delhi,

2. Mz Perina Sharma 3/0 N.R. Sharma
/ﬂ r/o B-170, Derawa! Nagar,
Opp. Model Town,

r/fo C-8/191A2 Lawsrence Foad,
Delhi.

4, - Ms Geeta Devi w/.0 Surender kaushik,
r/fo A-4722, Sector IV, Rohini,
Delhi.

s, . Ms Anita Sethi w/c Sandeep Sethi,
R/io A-17, Kirti Nagar,
New Delhi.

6. - ... Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
r/o 1989, Ganj Meer Khan,
Darvagani, Delhi.

7. Ms Andu Sharma w/o Rajiv Agnihotri,
- R/o 132, Vidya Vihar, Sector 9,
Rohini, Delhi. e

8. Ms Dimple Prasag w/0 Ashok Prasad,
r/o 18, Gangotri Appt.; F-Block, .
Vikaspuri, Delhi. s ... Appli

Govt, of NCT of Delhj through
The Director Education,
)

)
>
{
D
(FV)
(V)
~
"0,
el

ur s/o Shri 1.8, Gaur
» Gautam Colony,
elhi,

3

eema Manr d/o Shri V.P. Mann,
/0 A 20, Kewal Park Extn., =
elhi

Versys

1. =overnment of NOT of Delhi throunh
t

2. Director of Education,
Directorate of Education,
0ld Sectt., Delhi.

3. .. Deputy Director of'Education
(North West Pistrict)
_Hakikat Nagar, Delhi,.

Ms Renu Bala Kapoor d/o;Ram'KrishéﬁfKapoor,

can’

H
N

1
ecretariat, Dalhi. . - Respondents

hi, s« Applicants
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z. Ms Sadhna Sharma w/o H.C. Sharma,
. rfo 24, Vijay Block,
= ' ia¥xmi Nagar, Delhi, -

2. Ms Geeta w/0 Pawan Kumar,
; rfo BE 22, Shalimar Bagh (West),
- Delhi.
4, Raghvendra Prapanna s/o Awad Kishore Mishra,
rfio 239, Bharat Nagar, Delhi.
. _5. . Ms Ranjana Rani Bhardwaj L/o Shyam Sunder,”
- » . r/o 12z2-A/10, Gautam Nagar, New Delhi. = -
6. Ms Alka Daval d/o Padam Daval, A
E r/o C 117159, West Enclave, L
= Pitampura, Delhi, -
7. Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-367;, Nanakpura, New Delhi,
8 Ms Umesh Lata d/o R.R.Aggareal,
r/fo 256-B, St. No. 2, Bholz Nath Nagar,
Shahdara; DRelhi.
9, Mz Rajni Kumara w/o Sh. Vikas Kumara,
rfo I1-G-72, Lajpat Nagar - IT,
New Delhi.
10, Mc Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh, ‘
, . Delhi. ... Applicants
g i H
4 versus
Govt. of N.C.T. Delhi through
The Director of Education, Delhi.
0ld Secretarriat, Delhi. +«..Resnondents
DA 81 Qq
1. Smt. Parveen Rhardwaij,
rj/o 339, VPO Nangal Thakran, Delhi.
. 2. Smt. BRabita Sharma,
; r/fo 231, Katewara, Delhi.
N 3. ) - Km Savita d/o Sh. Mahavir Singh,

§ i y 195, Kamardi Nagar, Delhi.

\ h T = — . VeLSUS ..

... Applicants
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tor of Education
District)
r, Delhi.

QA 898/99

Ms Hem Lata Jain d/o Sh. J.B.Jain, .
r/o C-4/129-30, Sector 6, Rohini,Delhi. -

- Renu Singhal d/o Shri S.K.Singhal,

r/o 120, Bahubalil Enclave, Delhi.

.z~ Alka Narula d/o Shri Ajit Kumar Narula, ,7 }
r/o 26, Netaiji Subhash Marg, Darva Ganj, _
New Delhi. - ) -

-~ Shri Satish Kumar ¥Yadav 's/o Sh. AttéffSingh;Yaﬂav"“
r/fo H.No. 94/2, Gali No, 14, Llnaspur, -Samaipur, Delh1;

Sadhna Mehra d/o Sh. M.M,Anand, :51 C 7L;

rfo 47324, Bholanath Nagar, Shahdara
Delhi.

‘Sapna Jain d/co Shri S.P.Jain,
rio X72362, Gali No. !}, Raghubirpura-II,
Gandhi Nagar, Delhi.

Raini Saini dfo Shri R.S. Saini,
r/o A-1/265-A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma
r/o 97-47 B Block, Kailashpuri,

pe=gb R | 3

Mamta Yadav w/0o Sh. Munish Yadav,
r/o 2173, Rarwala Chowk, '
FPahari Dhiraj, Delhi. ‘ -

Kamle<h Devi d/o Sube Singh,

r/c village & PO Majra Dabas,

Delhi. ... Applicants
Versus

Govt. of NCT of Delhi through
The Director of Education, Delhi,

Directorate of Education,
0l1d Secretariat, Delhi.

....Respondents
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17.

ko

Prem Devi dio Sh. Ran Thander
r/c W2 £34-A, Madi Pur Village New Delhi. B
Jauat Ram s/c Sh., Narain Dutt, : L

rfo F-60, Rau Nagar,New Delhi.

Pima Fani 4/0 Sh. Durgz Singh
r/e 0-9, Fhasle Apartrsnis
Gagan Vihar Extn. Delhni

Sunita Bhambaul w/co Rziiv Rhambaui,
d/o L-1/175-R, DDA Flats, Kalkaji,
New Delhi. -

Sandeep Kumar s/o Sh. 0.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.

GCeeta Rani w/0o Rahul Xumar Sin
r/o E-599,West Vinod Nagar, Ga
New Delhi.

Neeral d/o Shri B.D.Sharma,
r/o House No. 4132, Sector 9 R.K,Puram,
New Delhi. ‘

Shalini w/0 Sanjeev Aggarwal,

r/o ©-37/22, Janakpuri, New Delhi.

Lima Prakash d/o Shri Rangaswamy

rfo €-2/78, DDA Flats, Kalkdjl, New Delhi.

Kusumlata d/o Shri Manwar Singh,
Jo RZ 728/A, Puran Nzgar, Palam Colony,

Kailash Vati w/o Muneszh Kumar,
r/fo T-498/C, Kotla Mubarikpur,
Guroudwara Road, Kherpur, New Oslhi.
Sumeet Kaur w/o Sh. Marpreet Singh,
r/o 17/9, Punjabi Ragh, New Delhi.

Tarvinder Kaur w/o Chzapreet Singh,
r/o A-2/126, Janak Puri, New Delhi.

Sunita Sharma

W/o Shri Joginder Sharma
R/oc 2/152 Subash Nagar,
New Delhi.

ova
D/o Shri R.K., Gunta
-124A Janakpuri, New Delhi,

Seems Arora

D/o S.C. Arora

R/o L-52 Sarojininagar,
New Delhi,

Sunita Vasishtha

W/o R.S. Vasishthsa

R/o WZ-372 Shadhipur,

New Delhi. -
ITT
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N
~ 18 Nidhi Dancg
g Diey Shri Laipat Ral Dang
F?o 697, Subash Nagar, Gurgach
~ g i
b ~1a Sunita Seinid
E w/0 Shri Ram Gopal Saini 7 —
= R:/o 2208 Shahamar Village. . T
= ? -
o 20 Meeonakshi Mudaga)
-~ Ml Shri M.P. Muddgal
Fio 144¢7188, St No 2,
Durgapuri Shahdara, Delhi.
21, Kamb um
‘ wW/o Shri R.S. Gupnta
: - R/c =/ 835 D, Mehrauli,
5 New Delhi.
22. Bahita Rhardwal
i D/o Shri S.C. Bhardwaj -
ik R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi,
i New Delhi.
f _ 23, Kusum Devi
= W/o Mukesh Kumar
o - R/0o A-40 Rama Park,

deow Delhi.

24, Anees Ahmad
2 S/o Mr. Ataullah -
: R/o A-24 Gali No.,1,
B Ganga Vihar,
. Nelhi-%94
25 Bhim Dutt Bhatt
S/o Mr. R.D. Bhatt
R/ 62/12 Sector—-I Pushp Vihar, New Delhi.
‘ 26. Aashu kaushik d/c¢ Jagdish Chand Kaushilk
. /o S4B Village and Post QOffice Rawana
1
27 Socnam Sharmz w/0o Shril kaieev Bhardwail
B/o N-3 Peolice Lines Kingsway Camp, Delhi ... Applicants
Versus
e
Government of NCTD through
Director of Education,
Directorate of Education,
N1d Secretariat,
Nelhi, . . Resnondents
NA 830799
. M5 . . C e
. igs Sunita Devi d/o Raghubir Singh,
r/o 12, Kavita Colony; Nangloi,Delhi.
2. Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6, ’

Rohini, Delhi.

el

3. ™ - $anJay Kumar™ Tain s/o _Sh. Chaman Lal Jain.
rjo C&/9, Yamuna v1har Delhi.

linr
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#i<z Moerna Rora d/o Lavmar Singh,
rio QNG 456, Tvpe-T1, Gulzbil Ragh,
Nelhi
Brz Findly Yadav df0o Th. T-lsi Ram Yadav,
nost TGT Hindi, Schoel CESSS Keshavpuram No., 1,

#-c . Suman Grover w/o Santiv Grover

‘o Hoygze Noo BA-69 ) Shzlimzi Ragh Delhi
®1ss KRachna Sabbarwal d/o Sh, K.K.,Sabbarwal,
r/o House No. 36, Sanskrit Nagar, Sector 14,
Diot No, 2, Rohini, Delhi

Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,

r/fo 1157, Jaman Street, Panjabi Pathak,Ballimaran,
fieslhi

Samar Jahan d/o S.Tanwi Ahmed,

ro 1157,
Delhi.

Jaman Street, Panjabi Pathak,

Ballimaran,

lo. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jvyoti Colony, Loni Road,
Street No, 8, Shahdara, Delhi.
lt. &rchana Singh d/o0 Sh. S.P. Singh,
t/o0 D-703, Saraswati Vihar,
Delhi, _

(2 ¥r=. Shakuntla VYadav w/0 Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Sa1d41 ajlaibh; PO Mehrauli,
New Delhi,

/8. Vanita Kumarl d/o Ram Kishan,

r{o 128, Pocket A-3, Sector 5, Rohin

/4.

IS.

n.

/7.

Mew Delhi.

Mrz, Pawan Lata Joshi Kumar

Joshi,

r/o B-ZA/qz,'Janakpurli an Delhl

Shabana Khan w/o Sh. Aslam Khan,

rfo 591718, Zakir Nagar, New Delhi,

Ra3 Bala w/o N.S.Saini, ‘
r/o-WZ-8, Plot No. 79, Hari Singh Park,

New Multan Nagar,New Delhi

’

Clamentina Jeremiah w/o Mr.
r/o GH-137/684, SFS Paschim

Prince Jeremiah,
Vihar, New Delhi,

Verepys
Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education,

NDld Sectt., Delhi.é&

b

....Respond

cLADpPDlicants

ents
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOOl G.G.S.S'S’B-l BlOCk,
Yamuna Vihar, R/o

R/o 6@,Luxmi #“partments,
Sector-9, Rohini, Delhi,

2.Mrs. Anju Sharma

v/0 Sh.Pramod Sharma,
Aged 30 years.

Post TGT Hindi

Schoel S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardwa]

w/0 sh, Aohimanyu Bhardwaj,
Aged 27 yrs. .

Post T.G,T. Natural Science.
School G.B.S.>,G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi,

4, Darshna Kumari
d/o Sh,RamJi Lal
Aged 23 years,

Post T.G,T(s.S.)

School Govt, Secondary School Vijay Park,
MauJpur, Delhi.

R/o Rohini, Delhi~85.
5. Kavita

d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -1,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi.

N
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6.

I8

Banwari lal Sharma. s/o
sh.Radhey Shyam
Aged 25 years.

Post TGT sanskrit
School G.Co.Ed.(Mddle Sschool).
Sector-20, Roni Extn. Delhi-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi—42.

7. Manisha Vashi stha

8.

*.9‘

w/o Sh.Jagdish Chander,
fhged 27 years,

Post T.G.T.Hindl,

gchool G.G.S.S.S. K Block,
ahangi rpurj

R/0 yillage Akbarpur,
P.Oopalla, mlhi 5-36.

Chandrika
w/o Mr.Manoj Sharma,
Aged 27 yrs.

Post BGT

School GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

Neelima Tiwari d/o
Sh.G.PoTiWar‘i,

Aged 28 yrs.

pPost T.G.T.sanskrit.

school S§.K.V. sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

1G.Shebnam

v/ oRajpal

Age 37 Zrﬁ

post P.G.,l., Hindi,

SChOOl VOKOSOKOVO mrwpur, Delh.io

R/o 553, lshwar Colony,Bawana, Delhd .

11. Pocnam Gaur

%‘,.

w/o Om Nath Bimali,

Aced 28 yrs,

Post PGT(Pol.Science)
School G.B.SSS shivaji Park,
shahdra, Delhi.

R/oA-27, Dena Apartments,
_ector-13, Plot no.36,Rohini, Celhi.



12,

13.

14,

15,

16,

17.

18.

19,

19
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Meenu Bhalla
gife of shri AnilKumar,Bhalla, V
Age 36 years, post - T.G.T.(Skt). ;
schools Govt. Co.Ed. MS, pooth Kalan, pelhi,
R/o Flat No.294, pkt-A-3, Sector-8, %ohini.

aradhana AroOra, {
w/o sh. Vijay Kumar, |
Age 28 YIS., post - T.G.T.(S.5te)e |
gschool: Govt. Co. gEd. Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9, | '

Manisha Kalra E
W/o Rajeev Kalra, i
age 26 yrs., Post- T.G.T.(E.) :
school: Govt. Co. Ed. MS., poothKalan, Delhi,

R/o C-6/10, Miyanwali Nagal, Delhi.!

Renu Sharma, r
w/o Kulbhushan sharma, |

Age 33 yrs., Post- T.G.T.(Hindi)e

cchool: G. Co.Ed., MS, pasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

anupama Jain, h
p/o Late Sh. Ajit Prasad Jain, i
Age 30 yrs., Post- T.G.T. :

school: G.R.S.Se) Hastsal. |

g/o DB-97D, G-8, Ares, Rajouri Garden, New Delhi.,
pratibha Mehta, (sahani), f

w/o shri sanjay Mehta, Dfo shri S.K. gahani,

Age 25 YIS, post- T.G.T.{Natural gcience),
school: G.B.NS., Hari MNagaryAshram, New pelhi,
Namita Abrol h

p/o Shri O.P. Abrol, |

Age 26 yrs., Post- T.G.T.(English),

school: Sarvodya Co. Ed. s.S., Khanpur,

R/o K=90, Kalkaji, New Delhi-19, |

Renu Chauhan,

w/o shri V.P. sin%h. ' ;

Age 3l YrSo’ POS - T.GoTo (SOCial StUdies),
8chools G.GiSeSeSe, g.,U. Block, Pitam pPura, Delhi
R/o Pkt-Bl, House No.3, Sector-ld, Rohini, Delhi.

!
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20.

21,

22,

24,

25,

26,

27.

20

Sarika

D/o Shri N.S. Rana :
R/o B-24 Parijat Apartments v
West Enclave,
Pitampura, !
Delhi. i

|
Mrs., Ambika sharma |
W/ Sh, Pawah Sharma ;‘
Age 20 Ppost. TGT :
School GBSSS Nangal Thakran N |
Delhi-39 ,
{

Smt, Suniti Nayyar i

WA SUnil Nayyar |

Aged 33 years Post., PGT (Commerce) p

School :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments Pitam pura Delhi,.

Meena Arora, - '
W/0 ved Prakash ’
Age 40 years POST.TGT(Hingi) :
School, S.K.V. Punjabi Bagh |
1959 Oytra® L ine Kindway Camp Delhi
New Delhi. '
|
i
{

Rishi Bhushah Sharma

S/ sh, K.C, Sharma

Age: 20 years Post, TGT(Sanskrit)
School, BGSSS Rajnagar IIPalam ]

R/ WB.5, Galil No, 8 ,Sadh Nagar palam colony
New Delhi.

Aget 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspurl Ney Delhi
R SB Pkt, Dilshad Gasrden -Delhi-95

!
§
Meenu Sharma W0 Dhiraj Sharma %
i

Anjan Gulati
WA Sanjay Bathla, '
Aget 29 years POst, Assistant Teacher!
School ,8KV Mata Sundari Road, ]
RO B.62, Double Storyed Ramesh Nagar New Delhi-15,
h
Anita Devi WA Sy, Gajender 6ingh Ej
Ages 33 years POST.PGT (Hingi) )
School. SKV Hari Nagar ghanta Ghar

L

p
RA W2.101/13,Mohan Nagar ,Pankha Road
Lane Ro, 5, New Delhi-46 i
Hemlata W/o Hari Shankar Kaushik i
R/o 255 Deoli, Delhi. :
Abha Kiran Taneja D/o K.R. Taneja ]
R/o D-169 Ashok Vihar Delhi.




e
w/o Aggn Kumar
e Aged 25 ypsy
9 Post T.GeE&(E“81¥ﬁh
DO school S.K.V.H Blogk, -
0% ISR : sultanpuri,Delhd. - !
L L tments,
‘ﬁg: a . OB 1“8-Br0therh00d Apar
- o : g/B1é¢k,§ikaspuriaNe391h1'18 |
H o

cant Se P aiarens |

:
”“,7» ) . .‘.‘ m . ‘I

‘ C "o @overnment of N,C,T,~Del ]
A ‘ ? %ﬁ%bhén Tre Directors of Bducation

[irectorate of Education w
Okd Secretriate, Delhi-54, ﬁ

H

|
3
j
|

OA. 780.0of 1999

|

o {

1+ Kiran Dabas, _ ¢
|

«

- ' T.G.T.(S.St. ), ,
) GQGQSQSQSQ, Dichaon Kalan'
‘ ' bB/o. Sh.Randhir Singh, i
R/o. RZ-G-26, Dharampura, '
Najafgarh, New Delhi - 43, ]

ol

2% Rashmi Sahni, ‘
T.G.T.(Science), )
B/0. Vikas Sahni, 3
R/o. 52, Guru Angad Nagar, |

New Delhi - 92,

3, . Promila Bhardwaj, b Z(,
T.G.T.(Maths), :
GeGeSeSeSy,y ija'

W/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
Mitrawe

4, Alka Goel, i

Asst. Teacher, i

. - S.K.V., Mehrauli, New Delhi-30, |
- D/o. Sh.Nanakchand Goel, !
R/o. 124 A, Mithapur P.O., l

Badarpur, New Delhi - 44, !

4
!

i

Se Sarala Devi, l
PoGoTo(Hindi)’ i
G+eGeSeSe, Bijwasan, |
D/o. Sh.Ramchander Khatri, L
R/o. A-80, Dharmpura, Najafgarh,,
New Delhi -~ 43, '

i
|
"

h

6, Seema Rani, ;
Assitt, Teacher, !
S.KVae, West Patel Nagar, b
D/o. Sh.Jagdish Chander, i
R/o. 257, Kacchatihar, N
New Delhi - 18, » §

7. Raj Bala, T T-(CMo\k) /
G.GOS.S.S., N0—3. \ !
Najafgarh, ' i
D/o. Sh.Narain. Singh, :

‘&ﬁﬁ/ R/o. Wz-8, Flat No-79, . ¢ S
Hari Singh Park, ‘ E S \
New Muttan Nagar,-’ R
New Delhi -~ 56, ' ¥




10.

11.

12,

13,

15,

22
Seema Sharma i
TGT (SST)
Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,.

Meenu
D/0O Shri H.R.L. Nanda
R/0 B-~1/548 Janakpuri,

- New Delhi-58.

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102a, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(3eE-R1;Budn Nagar,

New Delhi-12,

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F.

oo
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16.

17.

18.

19.

21,

22,

239

N
W

Usha Rani,

F.G.T.(Hindi),

GoGoSoSoSo, Najafgarh N0.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

A
A S
ajesh Kumar,
PoGeToe(Skte)y GeBeSeSeSe,
Chhana,
s/o. SheHukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 59.

Mrs.Neema Tiwari,
TeGeTo(Hindi), GeG+S+S:Se,
Sarojini Nagar, New Delhi.,
wW/o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhio

Meenakshi Thakur,

T.GOT.( NISC.),

G.BoMoSo' Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi -110 004,

Neeru Sharma,
TGeTe(NeSCo)y

G.B.SOSOSO, KhUjala N0-1’
D/O= Sh.J.D.Sharma,

R/o. E/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
T.G.T.(English),
SoGoSoSoSo, Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-1V,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
P.G.T.(Hindi), G.BoSoSoSo)
Laxmi Bal Nagar,

D?O. Sh.S.P.Sehgal,

R/Oo G-4’ NoDoSoEo,
Part-I1I, New Delhi - 49.

Laxmi Devi,
ToGoTo(Hindi »
GeBeSeSeSs, axmi Nagar,

_V/o. SheH.Se.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddarae

Contd...... '



24,

28.

26,

27,

28,

29,

30.

p22

Anita Sharma,
T.G.T.(EngliSh)’
GeGeSeBeSey

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5 .

Vanita Kumar,
P.G.T.(Pol.Science),

GeBeSeSeSe, Rajnagar-ll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-I1I1,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GoGeSeSeSey
Begampur, :
B/oc. She.S.L.Tokas,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSeSeSey
Palam _

D/o. Sh.Onkar Nath Kalia,
R/o. A-1 A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToGoTo(EngliSh)’ GoBoSoSo’
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
ToGoTo(EngliSh),
GoBeSeSeSey Ghitorni,

S/0. Sh,Abdur Rasheed,
R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25.

Urmila
P.GeT.(History),GlCo-Ed.
S5¢S¢Sey Pandwala Kalan,
W/o. Sh.Dilbagh Singh,

R/o. E-I, Nawada Housing Complex
DElhio ’ g w ’



31.

32.

33.

34.

35.

36.

37,

Geeta

TGeTo

GoBoSo

Rawat,
(N.Science),
SQSQ * Hastal,

D/o. SheManwal singh,

R/ O
Palam

RZ-T726/ Ay purannagar

Colony, New Delhil.

chakuntla Devi,

P.GeToe

(Hindi),

S.KOV QCO-’Ed » Mundela Kal ahy
vi/o. ch.Baljit Singh,

R/o. 1

52 A, Todermal Colonyy

Najafgarh.

Mrs.Mukesh Dhillan,
P.G.T.(Hindf), G.G.S.S.So,
garojini Nagals

¥/o. Upemder Dhillan,

R/0. Mukesh Dhillan,
Partap Chawk Delhi Court = 10

Hari prakash

T.GIT.

('\Aath SS N SOK.V oNO"2,

Sagarpury
g/0. Sh.Dhara singh,
R/OQ J/B-“ 4"Do [} LOIQGO,

Flats,

Suman

T.G.T.

Maya puri - 64e

Kumari
(MathsS, S K.V.No=1,

Sagarpurly

D/o. Sh.Basant Lal Bhatiay
R/o. B-500, Avantika, sector !
Rohini, Delhi - 85

Ram Gopal Sharma,

T.G.Te

(Hlndi), G.BOS‘SOS.’

Karampuras

s/o.

S.C.Sharma,
R/o. House

NO-202,

D/S.Welcome pPhase-111,

pama Goel,

]
T.G.T.

(English) ’ GoGoSoSo'So ’

Kidwai Nagar, No32,

New Del

hies

D/OO s\voKoGoel,
R/0. G-2389, Netaji NagaT»

New De

1hi - 23.

°

Flat No-42,

1,



~

roha FRani . \ \
d/oy Shri DR Yaday

resident of House N, ada,

Manlat Pur,
pajafgarh,
Mow Delhil., : . ,....Applicants

Vercus

Gavt, of N.C. T, of Delhl

theough the Director

Nirectorate of Educatil
Nl Secretariat
Nelhil. ..., Respondents

(Sh.K.N.R.Pillal, counsel for applicantzin NA-754/99
877/99, 894799, a08/99, 953/99, 1316798,

sh. S.K.S%inha, counse] for applicantsin nA~-7797/99,

780 /22, 1246/99

Shr i P, Dohare, counsgel tor apnlicants in 0A 787/9%9,
Shri M.K.Gunta, counsel for anplicant in QA 415/9
qug/ea, -8e8/99, 862799, 830/99.

rdwaj, with Shri Bhaskar Rhardwal,
jcant in OA 811/99,1031/99, 1033/99

Ms Raman Oberoi, counsel for apnlicant in QA a6+ /99

Sh. P.S, Mahendru nroxy for Sh, D.S.Mahendru, counsel
for applicant in DA 1017/99

shri Santiay Sharawat, rounsel for applicant in OA
10z20/99

Shri Surat Singh counsel for anplicant in OA 1318/99
Applicant 1in

Shrri Vi day Pandi

ta,
counsel Tor respondents 1In all the OAs,

hy Hon ble Shri Kuldip Singh, Member (I)

1. Since all. the NAs involve common points of law
and facts, we are disposing of the above raferred 0Az by

thi=z common nrder,

of  the case

=0

s that

i3)

ovt, of

M.CLT.of  Dalhi had a nueber of vacancies of Teachers in

#i fFferent categories in the various schools. Since there

[



was oA $hortag@ nf regular Teachers the Gov

nelhi  appointed applicants on ad hoc basis and that teoo

-
I
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fr short neriods. The sald short term appointments were
sunInosed o he adtomatically terminated on the expiry of
e period specified in the appointment.letters despite
fhe  Fact  Lhat posts remained vacant even after the

termination of teachers anpointed on ad hoc basis.
=2 In these 0OAs anpplicants have challenged that the
Lerms  of  <short  term contracts of service are unjust,

npconscionable  and against the very Jletter and spirit of

[#33

the Conztitution.

st of the oa

es the apnlicants”™ anpointment

N

D

o}

waz Lo lapse by efflux of time on 31.3.1999 and in on r

Eime neriod was o lapse on 30.4,1

0

99,
Anpnlicants being threatened with the situation had rushed

oo thiz Tribunal for continuation of their services and

seeking a stay order that their services may not be

. These petitions were contested and justificat

[

on
for appointing teachers for short term on ad hoc basis
1@% been given by the respondents in their renly., It was
stated that the decision was taken up by the Government

in December, 1998 not to fill up any further posts on

<

contract basis any more as the posts will he filled up on
regular  basiz from the candidates selected by the Delhi

Subordinate Staff Selection Roard (hereinafter reterred

ISEER) It 1

5]

further stated that it 1is the
administrative function of Government to look into the

interest of e

Y

tudents as well as the necessity  from

Lime to bime,

Kon




]
A Tt is also being pleaded that the candic
ara heing smnloved on contract hasis have accepted the

apneintment on contract basis knowing fully well the

consequance  of  bthe  same. Time and again the Hon bhle

Sunreme  Court had held that regularisation

antiapts  in zervice iz empremlissible and the Trihunals
and Courtes are not  to interfere with the interim
aryangement  and a2  nperson annointed to  the ost  as
=ton. gan arrangament  cannol  claim the bhenefit of
conbtinuance  in service  as  having bheen appointed on
regulai hasis,

1. Rejoinder Lo the counter affidavits have also
heen filed hy the anpnlicants in which they hhave

redterated  the atand taken by them in their resnective

DAz,

R, We have heard the learned counsel for the

parties and perused the material on record.

2, Before considering fhﬂ rival contentions of the

nartio:
partle

1]

s we  may mention at this stage that when this

o]

bunch  of cases was filed prior to that another group of

ﬂk
m

teachers who had filed a similar application hefore this
Tribunal  and since those teachers had heen ahle Lo reach

this  Triubunal hefore the exniry of the contract period
300 an interim  order was passed in  their cases  and
status-auo was directed to he maintained, In the present

lons, the applicants could not  approach
the Tribunal hefare the evpiry of their rﬂntré >t period

Moreove: o immediately after the expiry of their contract

neriod  there were vacations in the Tribunal from 77nd
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Maroh to  Ist Anril, 1999 so these set  of

3

sonld annraoch the Tribunal only after the vacations. In

mmaes  also  an interim order was passed in the

following terms:

“pluo iszue a sheort notice on bthe guestion
of interim relief, returnahle on 12.04,1999,
TL11 than, @z an interim measure, sktatus quo
in resnect of the applicant as on today he
maintained,

. Sipme  this  order in  the nature of interim

meazure was pazsed after these applicants have ceased to
he in  emnlovment  with the respondents  so they are

claiming parity with those teachers who had obtained an

order  of gsimilar nat
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hefore 31.32.1289.

(I During the course of their arguments, the

learned counszsel for the applicants submitt

~ed that thes

1]

Govt., of NCT of Delh & Ors with oconnected 0As)  hy

another BRench of  this Tribunal wherein the following

B

reliefs were granted to the applicants/teachers and thelr
DA« werse disnosed of in terms of the following directions

given by the Bench of the Tribunal:
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snplicants  shall  he allowed

-
]
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i
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continge  in the nresent

ted

\ii
1]
)-.o

el A candidates duly e

>3
~<

NEKER /o annronpalte authority are

wu@ilable to replace the annlicants,

Those selected regularly shall first

he nos ted in the existing vacan t

ey AR LTS e

nositions and only 1f enough vacant

the latter =should be fals! the
pt incinle  of  last

Thoze sn  disnlaced should he

he existing in other districts,

minimum  nay in  the pay scale of
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Court in  the case of Daily Rated
Casual Lahourer Vs, I & 0Ors

(1a8e (1)SCC 122).

N ad  hoco annointe

(\

(D

7]

=
~
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)

renlaced by any newly appointed ad

Thaze of the annlicants who have

33}

anplied or may anply for regular

selaection, necessary relaxvation in
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age =hz11l he given to the extent of
the  period of service pub  in by
/" Ehren.
“(F) Theres <hall bhe no order as to
costs
(7. Learned oounsel appearing on  behalf of the
apnlicants  submitted that since the present annlicants

of Veena Anand & 0Qr«, (sunra), thevy are also epntitlied to

the similar relief as granted to them, Learned coounsel
also  submitted that the applicants who were, during ‘the

annlicants in the above referred judgement.
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contention

learned ocounsel for

]

applicants also relied upon the judgement of Hon ble

Sunreme Court in thse cas

D

of Girdhari Lal vs. Union of

India which also starts with the following paragraph:

“There is no dispute that the appellant
Girdhari Lal would he entitled to  the
henafit  of the judgement of the Tribunal
in 0A No, 319/8% decided on 24,.09,19897
in  Balwant Singh & Orfs. wvs, Union of
India 1f he too was a party therein,
since  his claim is identical to that of
ke apnlicants  therein. The main
challenge on behalf of the Union of India

to Girdharl Lal s olaim is that he did
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not join as a party in that matter and he
moved Lhe applicant for grant of the same
henefit after that decision in 1989,

having retired earlier”,

14, After mentioniong the facts the Hon ble Supreme

Cowrt ohserved az follows:

Tt is appronriate that the Union

QD
-

grant them the same henefit instead of
driving each one of them to litigation in
the course of which the Union of India

1taelf  is regquired to

N

nend considerahble

nublic money”

15, Counsel  appearing for apnlicants also submitted
that since 1t has come during the proceedings hefore the

Hom ble  High Court, that at present there are 4000

vacanacies and DSSSR i

5]

also making exercise to fill up
ncies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

0]
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manner the apnlicant inunity and then
they will claim a right to post which will ultimately
lead to entry through back door. He furthe <submitted

that the pesent anplicants cannot claim continu

=
—
-
j=is
e d

b4
service after expiry of their term specified in their
rezpective appointment letters and as such thesa DAs

should he dismizzed,
t
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'7. Wwe are of the consider

d oninion that the

///cont@ntlon of rezpondents  counsel has no merit and the

nrresant  set of annlicants are fully rovered with the
Judagemanl given by the co-ordinate Bench of thisg Tribunal
i Meena Anand s case (supral. Tn this regard we may

al=zo mention  thatl when the inteim order was granted in

o f Veena Anand (sunpral,

a Wit Petition hefoe Lhe High Court of Nelhi for
vacatinng of the stay, and the High Court hat
that the stay granted was an innocuous  one  bhecause
resnondents  were given liherty ko F111 up the vacancies
through  regular Process i.e, after due selection by the
NeGSE  or by any anpropriate authority ko replace the ad
hoo  teachers, }The High Court.of Delhi was informed that

the wvacancies had  arisen to the number of 4000 as on

R.4,1999 <o the High Court was of the view that

18, During the course of arguments, we were also

informed that exams for various

B
-t
O
1]
O
’_M
@
7]
a)
<
@
»3
D
D
-
®
-
o

very recently by

fad
ey

he DSSSB.,  Since there are a large
numher of candidates, result of the same within a short

span of time cannot

n3

e accepted, In these circumstanoes,
) find that the applicants in the present saet of O0As
who dust could not apnroach the Tribunal because of 1its
vacations should not  be denied the relief granted to
their colleagues in the earlier set of OAs 1n Veena Anand
& Ors. (snunra) and it we peruse the earlier nrder passed
in the ahove reffered judgement hy a Co-nrdinate Rench of
thi Fribunai we find that there i

o M\W
8

no dispute about the

{
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facts of the present set of QAs which are iden

the facts of the earlier set of 0As which was decided by
the Co-ordinate Rench of this Tribunal. The nresent
applicants are, therefore, also entitled to the same
relief as granted to the applicants in an earlier set of

0A=,

19, In wview of what has been discussed above,

we allow these 0As with the similar directions as given

in Veena Anand’ s case (supra).

(A) Applicants shall be ré~engaged on
the wonresent posts forthwith till
regular candidates duly selected by
DSSSB/or  appropriate authority are

available to replace the apnlicants,

I

:

(B) Thoze selected ragularly shall first
he posted 1in the existing wvacant
positions and only iF enough vacant
posts are not avallable, they szhould

he nosted against the posts held by

DA R PR

ad hooc appointess, Renlacement of
the latter should bhe Oy the

nrinciple  of  laszt come first go.
Those 30 disnlaced should he
accommodated in vacancies that may

be existing in other districts,

(C) The ad hoc appeintess <hall he naid
minimum pay in the nay scalas of
regular teachersz nlus DA in  terams

of  law lald down by Hon bLle Sunreimne

A



UOT 8 Ors. )
‘
. . -
LIy Na ad hoc’  appointes  shall be |
replaced by any newly appointed ad
hoe employse
(E) Those of the apnlicants who have
| annlied o may annly  for regular
- selection necessary relaxation 1in
age shall be given Lo the extent of
the period of service put in by
them
,
20, The abové dir@c_ions should_be complied with

within a period of one month from the d

5]

te of receint of

a oopy of thiz order,

21. There

e thall bhe no order as to costs,
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